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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
(General information relating to legislative and other matters)
Tuesday, 4" July 2006/23 Ashadh 1928

No. 179

Sub:  DETENTION AND RELEASE OF MEMBER

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, was received from Addl. DCP, South-West District, Delhi. :

“I am to inform you that a warrant of arrest was issued against. Sh.
Harsharan Singh Balli S/o Late Sh. Mallik Singh Vohra R/o 7/13, Subhash
Nagar, New Delhi, MLA, Vidhan Sabha, NCT Delhi in Case FIR No.
332/04 U/s 341/353/186 IPC PS. Mayapuri from the Hon'ble Court of Sh.
Gautam Mannan MM/ Patilala House Courts, New Delhi. He was arrested
and produced in the concerned Court today i.e 28.6.2006 and later on he
was released on bail of Rs. 10000/-.

Siddharath Rao
Secretary
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